HIGH COURT OF JAMMU & KASHMIR AND LADAKH

(Office of the Registrar Vigilance at Jammu)
K K 5k ok kK kK K

CIRCULAR

n of all concerned that this
address

It is notified for the informatio

commission has subscribed to a new email

rvigilance.jkl@jk.gov.in which shall be used hereafter for
official purposes. Henceforth, all the official communications may

be sent on the said email ID. The earlier email ID

reqistrarvigilancehcik@gmail.com shall not be used anymore

for official communications.
.

- “AY-/22026°
Registrar Vigilance
(High Court of J&K and Ladakh)

All concerned to note

No. LY ’.]D\\Q\\Qw\’ \ TN Dated:- -\ L) S

Copy of the above forwarded to:-

rar General, High Court of J&K and Ladakh, Jammu.

. Regist
n'ble the Chief Justice, High Court of J&K and Ladakh, Jammu.

1
2. Pr. Secretary to Ho
3, Director, J&K Judicial Academy, Jammu

4. Registrar Judicial High Court of J&K and Ladakh, Jammu/ Srinagar

5. Registrar Rules, High Court of J&K and Ladakh.

6. Registrar Inspection, High Court of J&K and Ladakh, Jammu/Srinagar

7. Registrar Computer, High Court of J&K and Ladakh.

6. Jt. Registrar Judicial, High Court of J&K and Ladakh, Jammu/Srinagar.

7 d Sesslons Judges of J&K and Ladakh for information and n/a.
8 tration, High Court of J&K and Ladakh, Main Wing, Jammu
Registrar Recruitment, High Court of J&K and Ladakh, Main Wing, Jammu

10. Registrar Management, High Court of J&K and Ladakh,Main Wing, Jammu

11. Registrar Infrastructure, High Court of J&K and Ladakh, Jammu/Srinagar

ics, High Court of J&K and Ladakh, Main Wing, Jammu.

12. Registrar Statisti
13-CPC-e Courts, High Court of Jammu & Kashmir and Ladakh, for information with
the request for uploading the same on the offlcial website of the High Court of J&K

and Ladakbh.

. All Pr, District an
Registrar Adminis

RS



